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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Compliance Affidavit
(On behalf of the Principal Secretary, Forest, Environment
Conservation and Climate Change, Government of Uttarakhand)

IN

F-xecution Application No. 27/2023
IN

Original Application No. 561/2022

(M.A. No. 54/2023)

Urvashi Shobhana Kachari

Versus

Union of India & Ors.

Affidavit of Sushant Kumar Patnaik
(Male) aged about 50 years S/o Shri
Sarat Chandra Patnaik, presently
posted as  Member  Secretary,
Uttarakhand Pollution Control Board,

Gauradevi Paryavaran Bhawan, 46-B,

[.T. Park, Sahastradhara Road,

Dehradun.
Depgnent

[, the above named deponent does hereby solemnly affirm and state on

oath as under: -
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I. That the deponent is presently posted Member Sceretary,
Uttarakhand Pollution Control Board, Dehradun and is duly

authorized to sign and swear the instant compliance affidavit

before the Hon’ble NGT.

2. That the deponent has gone through the contents of the above-
noted Application(s) filed by the applicant and has fully
understood the contents thereof and is in a position to reply to the

same.

3. That the above noted Execution Application was listed for
hearing on 08.08.2023, wherein the Hon’ble National Green

Tribunal was pleased to issue the following directions:

S0 v We further direct Additional Chief

Secretary, nvironment and Forest, Uttarakhand 1o firnish

status on meeting/review conducted by the Committee under

Rajenter Singh Negi the Chairmanship of Chief Secretary, Uttarakhand in three

Advocat
Dehradun District

weeks.

4. That in compliance of the directions dated 08.02.2023 passed by
the Hon’ble NGT in the matter of O.A. No. 561 of 2023 titled as
“Urvashi Shobhana Kachari Vs Union of India & Ors.”, the
Secretary, Environment Conservation and Climate Change,
Government of Uttarakhand issued Office Memorandum dated

06.03.2023 for constitution of Committee headed by the Chief

/ﬁ/
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Secretary. Copy of Office Memorandum dated 06.03.2023 is

enclosed as Annexure-1.

. That the meeting of Committee headed by the Chief Secretary
was held on 31.03.2023. Presentation was made by the Member
Secretary, Uttarakhand Pollution Control Board regarding
observations of the Joint Committee and orders passed by the
Hon’ble NGT. The Committee also interacted with the concerned
District Magistrate and directed to ensure the compliance of
orders passed by the Hon’ble NGT. Copy of minutes of Meeting

held on 31.03.2023 is enclosed as Annexure-2.

. That the Secretary, Environment Conservation and Climate
Change, Government of Uttarakhand vide its letter dated
31.03.2023 forwarded the order of Hon’ble NGT to all concerned
departments and District Magistrate, Chamoli for necessary
compliance and directed them to send compliance report/action
taken to the Uttarakhand Pollution Control Board. Copy of letter
dated 31.03.2023 is enclosed as Annexure-3.

. That the District Magistrate of concerned districts and the
Directorate of Panchayati Raj, Uttarakhand have submitted their
compliance report /Action Plan to Uttarakhand Pollution Control
Board. In this connection, Action Taken Report has been filed
separately by Uttarakhand Pollution Control Board in compliance
of the directions contained in the para 5 of the Hon’ble NGT’s
order dated 08.08.2023.

. Itis pertinent to mention that the Animal Husbandry Department,

Government of Uttarakhand has issued Standard Operating

M
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Procedure (SoP) for operation of equines in the Yatra routes,
Copy of SoP issued on dated 01.05.2023 is enclosed as

Annexure-4.

9. That the deponent is a responsible Government servant having the
highest regards for the Hon’ble Tribunal and orders passed by
them. The deponent has always made his sincerest efforts to carry

out the orders passed by this Hon’ble Tribunal in its letter and

DL@E

spirit and shall continue to do so in the future.

Dated: - | .09.2023

affidavit and alleging himselfto be ............. is the same person
who is known to me from the papers produced by him before me in this

case.

Advocate

Enrol. No. .....

olemnly affirmed before me on this day of IHS_eptember, 2023 at
Dehradun at aboutd*30AM/PM by the deponent who has been identified
by the aforesaid person.

I'have satisfied myself by examining the deponent who understood the

contents of this affidavit.

The person has signed in my presence o tzhe affidavit.
Thig&ﬂm’h,éme Dy ‘
Shri.. 22 30veerk K. Padnod e Notary

who is identified by Shri..c.eeeane--
at Dehradun on................

IRAatarmnMasr C: e be

“ygbgﬂ)o‘
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A1 U4 feqid—adq |

1
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Signed by Dﬁmn@!singh

Meena
Date: 06-03-2023 13:58:26
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'\ Denhradun District
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AT HIAT AT -

Limiting Number of vehicles and type of vehicles.

Restricting number of tourists especially during peak season.

Restricting number of equine/mules based on carrying capacity study.
Review and plan infrastructure for waste management,

Fast disposal of dead mules and other measures for protection of flora and
fauna.

Safety precautions and determining CCTV camera locations.

= Preparing SoP and display boards with Dos and Don'ts.

Demarcation of areas where activities incompatible with environment are
prohibited/regulated.

Monitoring mechanism and establishing control room.

Developing appropriate Mobilc app.

Imparting awareness and education (o tourists, inhabitants and operators.
Taxi drivers and bus drivers may be involved-in raising awareness.
Discouraging use of food and products packaged in plastic (Ban of SUP)
Encouraging depositing waste at designated places.

Allocation of requisite funds at district and gram panchayat level for
execution of the action plan.

3— Rremfem, wawam vd sera™ g1 s @ T B ge
-2 ¥ Sfeerd el W owrdad @ @ <@ 2 oewr uR—wwl o
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IS, el fawr R, gr e R, wdes R @ aRaga
favmr @1 it s frar sma | A @ o wtever @ Saw wRY REE o0s,
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T @ e Rafd afta sarevs ughn Prugw ad ®) Suss wen &q
R s wma |

(FRIar@—gaiqvo faqrT, IerEve 9T/ / PCB)

- { Rajender Singh N

' dvoc
C;‘y ' Denbradun District

L
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AHS/55/2022 XV 1 Animal Husbandry Department

Annexure-4
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AHS/55/72022-XV-1-Amimal Husbandry Department
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AHS/55/72022-XV 1-Animal Husbandry Department
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